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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

CORRIGENDUM

New Delhi, the 13th July, 2026

S.0. 3843(E).—In exercise of the powers conferred by clause (a) of section 3 of the National Highways
Act, 1956 (48 of 1956), the Central Government hereby makes the following amendments to the Schedule of the
notification of the Government of India in the Ministry of Road Transport and Highways, published in the Gazette of
India, Extraordinary, Part II, Section 3, Sub-section (ii), vide number S.O. 2836(E), dated the 24th June, 2025,

namely:—
S1. No. Matter in Principal Notification that requires Matter to be Amended as
amendment
Location Details of Matter
1 In Preamble (para no. 1) line | the stretch of land from 144.65 | the stretch of land from km
no.4 &5 To 141+820 To km 144+250 and km
166.80 1444250 To km 164+355
2 Design Chainages in Column | NH-6 km 144.65 To km NH-6 km 141+820 To
3(stretch 3) in Sl. No. 01 166.80 km 1444250 and km
144+250 To km 164+355
3 Competent Authority for Land | ACS, Co-District Commissioner, | Additional District
Acquisition (CALA 2) in | Lakhipur. Commissioner, Cachar, Silchar
Column 2 in Sl. No. 01

[F. No. NHIDCL/PMU-Silchar/DPR/R-K/2025-26]
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